NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 19.03.2024 (TUESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial),
Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial)
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1 | Comp App (AT) (CH) Deputy Commissioner | Mr. EK Kumaresan
(Ins) No. 93/2024 Vs
Delay in refiling Vinod Balachandran
IA No. 239/2024 FCA, Liquidator,
Albanna Engineering
India Pvt. Ltd.
2 | Comp App (AT) (CH) District Collector, Ms. Durga Dutt Ms. Anbarasi
(Ins) No. 38/2024 Wardha Rajendran
For Stay Vs
IA No. 115/2024 Vijay Kumar Garg,
Liquidator of M/s
Lanco Vidarbha
Thermal Power Ltd.
3 | Comp App (AT) (CH) Rajendran PR, RP of Mr. Vinod PV
(Ins) No. 48/2024 Asten Realtors Pvt.
For Condone Delay Ltd.
IA No. 145/2024 Vs
For Stay Piramal Capital &
IA No. 144 /2024 Housing Finance Ltd.
4 | Comp App (AT) (CH) Mr. Ritesh Prakash Mr. Abhijit Atur
(Ins) No. 88/2024 Adatiya, RP of
For Condone Delay Navalmar Shipping
IA No. 248/2024 (India) Pvt. Ltd.
For Stay Vs
IA No. 247/2024 Navalmaruk Services
To dispense with India Pvt. Ltd. & 2
IA No. 249/2024 Ors.



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Defects/Rectification

S.No.

Case No.

Name of the Parties

Counsel for Appellants

Counsel for
Respondents

5

9805118/01315/2022
(Diary No. 604/2022)

Mr. PR Shanmugam
Vs
State Bank of India

M/s. Ravi Meenakshi
Sundaram

9805118/01690/2021
(Diary No. 983/2021)

Nithiyanantham
Ramachandran
Vs

Mrs. Mini Jayam

Mr. AG
Sathyanarayana

9805129/00305,/2021
(Diary No. 1/2021)

Trane Technologies
India Pvt. Ltd.

Vs

Prajay Engineers
Syndicate Ltd.

M/s. Lohith Kumar
Prithvi

9805118/00896/2021
(Diary No. 11/2022)

R. Venkatesh

Vs

Mr. Raghavendran,
RP of M/s Veesons
Energy Systems Pvt.
Ltd.

Mr. J Srinivasa
Mohan

9805118/02144/2022
(Diary No. 988/2022)

Venkatasubramania
n Raman

Vs

POSCO India
Processing Center
Pvt. Ltd.

Mr. KK Vijay
Vigneshwar

10

9805111/00597 /2022
(Diary No. 294 /2022)

KAP India Projects
and Constructions
Pvt. Ltd.

Vs

Aishwarya Heights
Infra Pvt. Ltd.

Mr. S
Sathyanarayanan

11

9805118/01562/2022
(Diary No. 749/2022)

Rare Asset
Reconstruction

Vs

Mr. Subrata M Maity

Ms. Priyanka Varma

12

9805111/00906/2022
(Diary No. 458/2022)

Dhammanagi
Developers Pvt. Ltd
Vs

Piramal Capital and
Housing Finance
Ltd.

Mr. Shashank Kumar

13

9805130/00600,2022
(Diary No. 430/2022)

Laxmi Kantha Rao
Thota

Vs

IRIS Electro Optics
Pvt. Ltd.

Mr. VK Sajith




For Hearing (Part Heard)

(Ins) No. 362/2023
For Urgent Listing
IA No. 1106/2023
For Stay

IA No. 1100 &
1101/2023

For Direction

IA No. 1105/2023
For Exemption

IA No. 1103 &
1104/2023
Additional docs.
IA No. 1102/2023

Suspended Director of
M/s. Tuscan
Consultants and
Developers Pvt. Ltd.
Vs

IDBI Trusteeship
Services Ltd. & Anr.

Prabhakar

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
14 | Comp App (AT) (CH) S. Vasudevan, Mr. Chandramouli Mr. Angad Varma R1

Mr. Amir Bavani-R2

For Hearing

(Ins) No. 102/2023
For Condone Delay
IA No. 366/2023
Delay in
representation

IA No. 365/2023
For Stay

IA No. 367/2023

Reddy

Vs

State Bank of India &
Anr.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

15 | Comp App (AT) (CH) Ashish Arjunkumar Mr. Bhagavath
(Ins) No. 366/2022 Rathi, Liquidator, Ind- | Krishnan
For Exemption Barath Power Ltd.
IA No. 853/2022

16 | Comp App (AT) (CH) Base Corporation Ltd. | Mr. Anant Merathia Mr. Dinkar Singh
(Ins) No. 73/2023 Vs
For Additional docs Pegasus Assets
IA No. 260/2023 Reconstruction
To implead Company Pvt. Ltd.
IA No. 573/2023
Intervening Appln.
IA No. 1086/2023

17 | Comp App (AT) (CH) Erragam Sudhir Mr. Anant Merathia Mr. ML Ganesh-R1

For Admission (After Notice)

(Ins) No. 192/2023
Leave to file

IA No. 618/2023
For Stay

IA No. 619/2023
For Direction

IA No. 1435/2023

Residents Association
Vs

K Parameswaran Nair,
RP, Samson & Sons
Builders & Developers
Pvt. Ltd.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
18 | Comp App (AT) (CH) Sharon Hills Mr. Liju V Stephen Mr. PV Vinod




WITH

19 | Comp App (AT) (CH) Angelwoods Mr. Liju V Stephen Mr. PV Vinod
(Ins) No. 214 /2023 Apartments Allottees
Leave to file Association (AAAA)
IA No. 706/2023 Vs
For Stay K Parameswaran Nair,
IA No. 707/2023 RP, Samson & Sons
Builders & Developers
Pvt. Ltd.
WITH
20 | Comp App (AT) (CH) Orchid Valley Mr. Liju V Stephen Mr. PV Vinod
(Ins) No. 215/2023 Apartment Buyers
Leave to file Association

IA No. 708/2023
For Stay
IA No. 709/2023

Vs

K Parameswaran Nair,
RP, Samson and Sons
Builders and
Developers Pvt. Ltd.

21

IA No. 59/2024
(Review Petition)

in

TA No. 79/2021
((Comp App (AT) (Ins)
No.851/ 2020 &

IA No.432/2021)
For Urgent Hearing
IA No.191/2023
For Additional docs.
IA No. 329/2023)

Ashok Kriplani, Erst.
RP of Dreamz Infra
India Ltd.

Vs

Konduru Prasanth
Raju, RP of Dreamz
Infra India Ltd.& 17
Ors.

Ms. Shweta Mahajan

22

Comp App (AT) (CH)
No. 108/2023

For Stay

IA No. 1370/2023

Reliance Commercial
Finanace Ltd.

Vs

Mr. Venkatraman
Subramanian & Anr.

Ms. K Jayasudha

23

Comp App (AT) (CH)
(Ins) No. 212/2023

Sanctuary Apartment
Owner’s Association &
Anr.

Vs

K. Parameswaran
Nair, RP of Samson
and Sons Builders &
Developers Pvt. Ltd. &
Anr.

Mr. Bijoy P Pulipra

Mr. Vinod PV-R1 R2

24

Comp App (AT) (CH)
(Ins) No. 279/2023
For Stay

IA No. 853/2023

The Deputy Assistant
Commissioner (State
Tax), Andhra Pradesh
Vs

Agrigo Trading Pvt.
Ltd & Anr.

Mr. AG
Sathyanarayana

Mr. Avinash Krishnan
Ravi-R1

25

Comp App (AT) (CH)
(Ins) No. 28/2024
For Stay

IA No. 93/2024

For Exemption

IA No. 92/2024

Kamma Srinivasa Rao
Vs

State Bank of India &
2 Ors.

Mr. Sandeep Bajaj

Mr. Pranava Cahran
MG- R1
Mr. P Ravi Charan- R2




For Hearing

147/2021
(Comp App (AT) No.
194-195/2020)

Palarivattom Pvt Ltd &
Anr.

Vs

Alice PM

WITH

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
26 | TA (AT) No. 83/2021 State Bank of India M/s Cyril Amarchand | Mr. Anant Merathia-
(CA (AT) No. Vs Mangaldas R1
271/2019) India Power Mr. Anand Varma- R2
Corporation Ltd. & 14
Ors.
27 | TA 106/2021 (Comp Tecnotree Mr. Goutham Mr. Vibhooti Malhotra
App (AT) No. Convergence Pvt. Ltd. Shivshankar
171/2019) Vs
Deputy Commissioner
of Income Tax
WITH
28 | TA 107/2021 (Comp Tecnotree Mr. Goutham Mr. Vibhooti Malhotra
App (AT) No. Convergence Pvt. Ltd. Shivshankar
172/2019) Vs
Deputy Commissioner
of Income Tax
29 | TA (AT) No. 139- Vyspar Mandir Ms. Lily Francis Mr. Rony Oommen
140/2021 Palarivattom & Anr. John
(Comp App (AT) No. Vs
186-187/2020) Usha OK
WITH
30 | TA (AT) No. 141- Vyapar Mandir Ms. Lily Francis Mr. Rony Oommen
142/2021 Palarivattom Pvt Ltd & John
(Comp App (AT) No. Anr.
188-189/2020 Vs
VD Viju
WITH
31 | TA No. 143-144/2021 | Vyapar Mandir Ms. Lily Francis Mr. Rony Oommen
(Comp App (AT) No. Palarivattom Private John
190-191/2020 Limited & Anr.
Vs
Babu Foustine
WITH
32 | TANo.145 & Vyapar Mandir Ms. Lily Francis Mr. Rony Oommen
136/2021 Palarivattom Pvt Ltd & John
(Comp App (AT) No. Anr.
192-193/2020 Vs
Saramma Mohan
WITH
33 | TA (AT) No. 146- Vyapar Mandir Ms. Lily Francis Mr. Rony Oommen

John




34

TA No. 148-149/2021
(Comp App (AT) No.
196-197/2020

Vyapar Mandir
Palarivattom Private
Ltd. & Anr.

Vs

Omana T.H.

WITH

Ms. Lily Francis

Mr. Rony Oommen
John

35

TA No. 150-151/2021
(Comp App (AT) No.
198-199/2020

Vyapar Mandir
Palarivattom Private
Limited & Anr.

Vs

K.G. Lekha

WITH

Ms. Lily Francis

Mr. Rony Oommen
John

36

TA No. 152-153/2021
(Comp App (AT) No.
200-201/2020)

Vyapar Mandir
Palarivattom Private
Limited & Anr

Ms. Lily Francis

Mr. Rony Oommen
John

Vs
Ramesh O.T
37 | Comp App (AT) (CH) Sumit Binani Mr. Sandeep Bajaj Mr. Y.
(Ins) No.272/2021 Vs Suryanarayana- R1
To Adv. Hg. V. Venkatachalam, RP Mr. Anirudh
IA No. 588/2021 & of Raigarh Champa Krishnan- R2

508/2022

For Exemption

IA No0.589/2021
For Additional docs.
IA No. 590 &

594 /2021

For Directions

IA No. 204 &
914/2023

Adv. Hg.

IA No. 1170/2023

Rail Infrastructure
Pvt. Ltd. & Anr

38 | Comp App (AT) (CH) Erstwhile Resolution Ms. Shweta Mahajan Ms. Lakshmi Menon-
(Ins) No.40/2022 Professional, Ashok R1
For Stay Kriplani
IA No. 80/2022 Vs
To Adv. Hg. Konduru Prasanth
IA No. 115/2023 Raju & 2 Ors.
39 | Comp App (AT) (CH) Radico Khaitan Ltd Mr. NP Vijay Kumar Mr. TK Bhaskar- R1
(Ins) No. 110/2022 Vs Ms. P Chitra Nirmala-
Mr. Shivadutt R2-R4
Bannanje & 5 Ors.
WITH
40 | Comp App (AT) (CH) Radico Khaitan Mr. NP Vijay Kumar Mr. TK Bhaskar- R1 &
(Ins) No. 117/2022 Limited R2
For Stay Vs Ms. P Chitra Nirmala
IA No. 276, 874/2022 | Mr. Shivadutt R3-R5
& 75/2023 Bannanje & 4 Ors
41 | Comp App (AT) (CH) Employees Provident Mr.MS Viswanathan Ms. Mumaneni Vazra

(Ins) No. 171/2022

Fund Organization
Vs
Mr. G Madhusudanan
Rao, Liquidator, M/s.
Servomax India Pvt.
Ltd.

WITH

Laxmi




42 | Comp App (AT) (CH) Employees Provident Mr.MS Viswanathan Ms. Mumaneni Vazra
(Ins) No. 172/2022 Fund Organization Laxmi
Vs
Mr. G Madhusudanan
Rao, Liquidator, M/s.
Servomax India Pvt.
Ltd
43 | Comp App (AT) (CH) Mr. S Viswanathan Mr. S Viswanathan Mr. ML Ganesh
(Ins) No. 191/2022 Vs Party in person
Canara Bank
WITH
44 | Comp App (AT) (CH) Mr. S Viswanathan Mr. S Viswanathan Mr. ML Ganesh
(Ins) No. 231/2022 Vs Party in person
For Stay Canara Bank
IA No. 496/2022
45 | Comp App (AT) (CH) Mr. Babu George Mr. KS Jeyaganeshan | Mr. Gilbert John

(Ins) No. 274/2022
For Stay
IA No. 648/2022

Vs.
The Kerala State Co-
Operative Bank Ltd

Correya

02:00 pm

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and

For Withdrawal

Hon’ble Mr. Ajai Das Mehrotra, Member (Technical)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

1 | Comp App (AT) (CH) Trimex Industries Pvt. Mr. Surya Teja SS M/s Juris Corps
(Ins) No. 130/2023 Ltd. Nalla Ms. Jinal Shah
Leave to file Vs M/s. S & A Law
IA No. 439/2023 Bhuvan Madan, RP of Offices- R2
For Exemption Sathavahana Ispat Ltd.
IA No. 441/2023 & Anr.
For Stay
IA No. 440/2023 WITH

2 | Comp App (AT) (CH) Trimex Industries Pvt. Mr. Surya Teja SS M/s Juris Corps

(Ins) No. 132/2023
Leave to file

Ltd.
Vs

Nalla

Ms. Jinal Shah
M/s. S & A Law

IA No. 442/2023 Sathavahana Ispat Offices- R3
Limited & 3 Ors.
For Hearing
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
3 | Review Appln No. V. Venkata Sivakumar Mr. V Venkata Mr. J Manivannan-
Vs Sivakumar R1

03/2023

in
Comp App (AT) (CH)
(Ins) No. 155/2023

S. Hari Karthik, New
Liquidator of The

Jeypore Sugar Co. Ltd &

Anr.

Mr. Jerin Asher
Sojan- R2




IA No. 915/2023
(Restoration)

in

Comp App (AT) (CH)
(Ins) No. 143/2021
For Condone Delay
IA No. 277/2021
For Exemption

IA No. 276/2021
For Stay

IA No. 275/2021

Narmada Clean Tech
Vs
Merchem Ltd. & Anr

Mr. Abhishek Mehta

Mr. Ravi
Rajagopalan- R1
Mr. Ravindra
Beleyur- R2

Comp App (AT) (CH)
(Ins) No. 229/2023
For Exemption

IA No. 745/2023
For Stay

IA No. 746/2023
To implead

IA No. 821/2023
For Amendment

IA No. 45/2024

G. Yoganand Suspended
Director of Manjeera
Constructions Ltd

Vs

Catalyst Trusteeship
Limited & Anr.

WITH

Mr. S Vibu Nandhan

M/s Tatva Legal
Mr. Sanjay Kishore-
R1

Mr. VVSN Raju- R2

Comp App (AT) (CH)
(Ins) No. 232/2023
For Exemption

IA No. 749/2023
For Stay

IA No. 750/2023

To implead

IA No. 820/2023
For Amendment

IA No. 46/2024

G. Yoganand Suspended
Director of Manjeera
Retail Holdings Pvt. Ltd
Vs

Catalyst Trusteeship
Ltd. & Anr.

Mr. S Vibu Nandhan

M/s Tatva Legal
Mr. Sanjay Kishore-
R1

Mr. VVSN Raju- R2

Comp App (AT) (CH)
(Ins) No.204 /2021
For Directions

IA No. 410/2021

To adv. Hg.

IA No. 312/2023

MPT Sweden AB & Anr
Vs

Tecknoweld Alloys India
Pvt Ltd.

WITH

Mr. T Ravichandran

Mr. Thriyambak J
Kannan

Comp App (AT) (CH)
(Ins) No.216/2021
For Directions

IA No. 435/2021

To Adv. Hg.

IA No. 311/2023

MPT Sweden AB & Anr
Vs

Tecknoweld Alloys India
Pvt Ltd

Mr. T Ravichandran

Mr. Thriyambak J
Kannan

Comp App (AT) (CH)
(Ins) No. 163/2023
To dispense with

IA No.33/2023

For Stay

IA No. 532/2023
Leave to file

IA No. 534/2023

M/s. Shubham
Corporation Pvt. Ltd.

Vs

Mr. Kotoju Vasudeva
Rao, IRP, Navayuga
Infotech Pvt. Ltd. & Anr.

Mr. Sandeep Kumar
Ambalavanan

Mr. VVSN Raju- R1
Mr. Avinash
Krishnan Ravi- R2




10

Res App No. 03/2023
in

CA (AT) (CH) (Ins) No.
204/2023

For Stay

IA No. 667/2023
Leave to file

IA No. 666/2023
Delay in re-filing

IA No. 665/2023

P. Jayagovind

Vs

Bijoy Prabhakaran
Pulipara & 2 Ors

Mr. Dinesh R Shenoy

Copy to:

1. Notice Board

2. Website: www.nclat.nic.in

For Assistance,

1. For VC Link- venclatchennai5@gmail.com

Ph-044-28880500

By the order of Hon’ble Member (Judicial)

Chennai Bench
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